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MR. DEPUTY-SPEAKER : The Ques-
tion is :

*“That leave be granied to introduce a
Bill further to amend the Constitution
of India."

The motion was adopted.
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MR, DEPUTY-SPEAKER : The ques-
tion is !

“That leave be granted to introduce a
Bill to provide for the abolition of
the Legislative Council of the State
of Bihar and for matters supplemental,
incidental and consequential thereto.™

SHRI YAMUNA PRASAD MANDAL
(Semastipur) : T want to oppose it.

MR. DEPUTY.SPEAKER : You have
not siveg: any prior notice to the Chair
and besides I have put it to the House.

Let the lobbies be cleared.—Now the lob-
bies bave been cleared,

*“JIYAISTHA 7, 1993 (SAKH)

Council {Abd), Bill e

THE MINIETER OF EDUCATION
AND SOCIAL WELFARE AND MINIS-
TER OF DEPARTMENT OF CULTURE
(SIKSHA AUR SAMAJ KALYAN MAN.
TR1 AUR SANSKRITI VIBHAG
MANTRI ) (SHR} SIDDITARTHA
SHANKAR RAY) : Sir, may 1 point out
a constitutional difficulty and a consti-
tutional defect with rcgard to this Bill ?
As this Bill 15 out of order,.....

MR. DEPUTY-SPEAKLR : Order,
please. 1 will explain to you the procedure.
Kindly sit down. Whena Billis given
notice of fot mtmducl‘.;ou. it is open to
any Mamber to give a notice in writing to
the Speaker that he wants to oppose the
introduction of the Bill, There 15 no Scope
for any discussion at thiy stage, and there-
fore, I am »orry | canpnot entertain any
discussion now. (Inferruption) 1t should
have been dune before, by glving notice,
Anyway, I put it to the HOuse The Ques-
tion is ;

“That leave be granted to introduce a
Bill to provide for the abolition of
the Legnslative Council of the State
of Bihor and for matters supplemental,
incidental and conscquential thereto,"

BIIIAR] VAJYAPEE
the House not be

SHR1 ATAL
(Gwalloa) @ Sir,  let
divided on this.

MR. DEPUTY-SI'EAKLR : That is
for the House 10 decide,

SHR1 ATAL BIHARI VAJPAYEE :
Just now you have established a precedent
that no  Bill should be opposed at the
intioduction stage.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SANSADIYA KARYA
TATHA NAUWAHAN AUR PARIWA.
IIAN MANTRI) (SHRI RAJ BAHA-
DUR) : The pomnt s, constitutionally the
Bill cannot be brought unless aud~ unul
the conditions are ullsﬁed (Interru.
ptions)
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MR, DEPUTYSPEAKER : Ouder,
onder. Ap apresl hes bopp mmde; the
uppea! hes been hemrd, Now, 1t is for the
hous* v decide, 1mm puttipg it to the
Touss. The questjon s :

“Phut leave be granted to introdude &

Bill to provide for the abolition of
the Legslative Council of the State

of Bihar and (or metsers supplementai,
incidental and consequential thereto.”

The Lok Sabha divided :

Divisios No. 1)
AYES

(14.25 bra,

Baperjec, Shri 8. M.
Bbatiacharyys, Shr Dinen
Bhaura, Sbri B, S,

Bosu, Shri Jyotirmoy

Brahman, Shri Rattan Lal
Chatierjee, Shri Somnath
Chaudbary, Shri Ishwar
Deb, Shri Dassaratha
Gupta, Shr1 Indrajyt
Hazes, Shri Manoranjan
Jha, Shr1 Bhogendra
Joshi, Shri Jagannathrao
Marap, Shri Murasoli
Melkote, Dr.

Modak, Shr B. K.
Mukberjes, Shri Saro)

MAY 23, 199

Cowncil Apd, (Biif)

Pandey, Dr. Laxmsparain
Ruy, Dr. Saradish

Sesbiyan, Shr

Shastr1, Shr1 Ramas atar
Shastri, Shri Shiv Kumai
* Siddayys, Shni S, M.

Vajpayee, Shrt Atal Bibarn.

NOES

Asgar Hussain, Shn

Austin, Dr llenry

Barman, Shri R. N,

Barupal, Shr1 P L.
Chandrashekberappa, Shri T. v,
Chaudhary, Shri Nitiraj Singh
Chaudhury, Shni Amarsingh
Chellachami, Shri
Daschowdhury, Shri B, K.
Deo, Shr1 8. N Singh

Gopal, Shri K.

Kuilas, Dr.

Kale, Shri

Kamble, Shn T, D,

Kaul, Shrimatt Sheila

Kavde, Shn B. R.

Laskar, Shri Nihar

* Wrongly voted for Ayes,
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Luifal Hague, Shn
Mahajan, Shri V.S.

Malhotrs, Shri Inder J.
Manodal, Shei Yamuna Prasad
Mishra, Shri Bibhuti
Mohammad Tahir, Shri

TSYAISTHA 7, 1893 (SAKA)  Cauncil (Abal.) Bill

Shankaranand, Shri B,
Sbharma, Shri N, K.
Sharma, Shri R. N.
Shastri, Shri Shivpujsn
Shukla, Shri B. R.

Siddayya, Shry 8. M.

290

Mohammad Yusuf, Shri
Mohsin, Shri

Oraon, Shrl Karlik

Pandey, Shri R, S.

Pandey, Shry Tarkeshwar
PPamigrahi, Shri Chintamani
Patil, bhri 8. B,

Patil, Shrt T, A.

Raj Bahadur, Shn

Ramkanwar, Shri

Ramshekbar Prasad Singh, Shu
Raut, Shri Bhola

Rudra Pratap Singh, Shr
Sanghi, Shri N. K.

Seyeed, Shri P. M. The motion was negatived,
Shambhu Nath, Shri i

Sopar, Dr. A, G.
Suryanaiayana, Shri K.
Swamy, Shri Sidrameshwar
Tiwary, Shrni K. N,

Tomb: Singh, Shri N,
Yadav, Shr: N, P,
Zulfiquar Al Khan, Shii

MR. DLPUTY-SPEAKER : The result*
of the division 15 as follows :

Ayes 53 ; Noes 106,

The result announced includes the names of the {ollowing Members who recorded
their votes through Tellers :

Ayes * Sarvashii Ram Deo Singh, Shiv Shanker Prasad Yadav, M, M., Joseph,
Varkey George, J.B. Dhote Bishwanath Jhunjhunwala, Onkar Lal Berwa, Rana Babadur
Singh, D. N. Singb, K. Ramakrishoa Reddy, Samar Mukherjce, R, V Bade, Muthuswamy,
Hamendra Siagh Banera, Phool Chand Verma, D. K. Panda, Krishna Halder, Hukam
Chand Kachwai, Bharat Singh Chauhan, § P. Bhattacha yya, Biren Duta, C. K. Chin-
neraji, Shrimati Bibha Ghosh, Sarvashri R, ¥ Ulaganambi, J, M. Gowder, C. Janardhanan,

Jagadish Bhattacharyya, Gadadhsr Saha, T %, Lukshmanan, Madhuryys llaldar and
A. K, Saha,

Noes 1 Sarvashri Siddharthe Shankar Ray, Sher Singh, Bedabrata Barua, Ankineedu,
P, Gangadeb, P. R. Das Munsi, A N, Chawla, Kumar Majhi, Shrimati Sahodrabai Ral,
Sarvashri Kerap Singh Yadav, Popatlal Joshi, K Basappa, Krishnarao Patil, R, B. Paswan,
Mohan Dharia, Satish Chendra, A. K. Kotrashatui, J. N, Msndal, E. V. Vikha Ratil, Robin
Kakoti, Tarun Gogoi, Mam: Ram Godara, Gajadhar Majhi, M. Ram Gopal Reddy, K, K,
Rami Reddy, ®. D. Bhapdare, Appalanaidu, Bhuvarshan, H. K. L. Bhagat, R. P. Yudavy,
Sanjeevi Reo, Awvind Netam, 1. K. Dumada, Dbamankar, Jagspoath Mishra, Pampan
Gowds, B, V. Nalk, Dinesh Chandra Gvsumt Tuoa Qreon, R. V. Swamigaiban, Rem
Sutst Pressd, M. T. Raju, T. Sohun Lal, P. Venksts Reddy, Remubhai Patsl, Chandpe
WG.W » 7. Dalukrishoish, N. Shiveppa, Sbaghsy Days! Siogh, Damodpr
Panduy, Neseyes, Hitalpl Dods and Chsklgsbwar Siagh,



